Cr. Appeals No. : 442/13 & 443/13
CBlI Vs. S.S.Kudian etc.

17.08.2020

Matier is taken up today and the proceedings are
t:f:mdt{cted through Video Conferencing (CISCO WEBEX) g“ per
directions of Hon'ble High Court issued vide Circular
gu.:gz{lgeml-muzuzu dated 15.08.2020 in view of the pandemic

ovid-19. e

Present:  Sh. Navin Kumar Giri, Ld. PP for CBI.
Noni: for accused.
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The signed hard copy of the order shall be placed on record
as and when the regular functioning of the Courts at Rouse Avenue

v/

(Arvind Kumar)
Special. Judge CBI-10
Rouse Avenue Courts

New Delhi/17.08.20

Complex, New Delhi is resumed.
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